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Nikesh Kumar Sinha
Registrar (Administration) I/c.
l-ligh Court ol' Jharkhand,
Ranchi.
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I)ated:
Pp ll

Mr'. Deepak Baranwal, District & Additional Sessions Judge, I3okalo.

Mr. Devesh Kurlar Tripathi, Special Judge, POCSO Act, tlokaro.

Mr. Anil Kumar No. 2, District & Additional Sessions Judge, l]okaro ([]ermo at'l'e nughat).

Mr. Prcm Nath l)andey, Addl. Principal Judge, Addl. family Court. IJokaro (Bermo at l'cnughat).

Mr.'l'arun Kumar, District & Additional Sessions Judge, Chaibasa.

Mr. Santosh Anand Prasad, District & Additional Sessions Judge, Chaibasa.

Mr. Satyapal, District & Additional Sessions Judgc. Chatra.

Mr. Shahzad Mohammad Shahzad. l)istrict & Additional Sessions Judge, Chatra.

Mr. Raj Kurnar Mishra, District & Additional Sessions Judge-cum- Spl. .ludge. Anti Corruption

Bureau, Daltonganj.

Mr. Abhimanyu Kumar, Special .ludge, POCSO Act, Daltongarr j.

Ms. Shweta Dhingra, District & Additional Scssions Judge, Daltongani.

Ms. Aisha Khan. [)istrict & Additional Sessions Judge. Daltongani.

Mr. Rajendra Kumar Sinha. Spccial Judge, POCSO nct, Deoghar.

Mr. Ashok Kumar No. III, District & Additional Sessions Judge. Dcoghar.

Mr. Shyam Nandan Tiwary, District & Additional Sessions Judge, Deoghar (Madhupur).

Mr. Surendra Nath Mishra, Addl. Principal Judge, Addl. Family Court, Dhanbad.

Mr. Nira.j Kurrar Vishwakarma, District & Additional Sessions Judge-cum- Spl. Judge, Anti
Corruption llurcau. Dhanbad.

Mr. Durgcsh C. Awasthi, District & Additional Sessions Judge-cum-Spl. Court. elected

M.P/M.l-.A.. Dhanbad.

Mr. Prafulla Kumar, District & Additional Sessions Judge, Dhanbad.

Mr. Kuldeep. District & Additional Sessions Judge, Dhanbad.

Mr. Paras Kumar Sinha. District & Additional Sessions Judge, Dhanbad.

Mr. Kumar Sakct. I)islrict & Additional Sessions.ludge. Dhanbad.

Mr. Shatruniay Kumar Singh. District & Additional Sessions Judge, Dumka.

Mr. Ramesh Clrandra, District & Additional Sessions Judge, Durnka.

Mr. Dharmendra Kurnar Singh, t)istrict & Additional Sessions Judgc, l)umka.

Mr. Shivnath 'l'ripathi, District & Additional Sessions Judge, Garhwa.

Mr. Sanjay Kumar Singh No. 2. District & Additional Sessions Judge, Garhwa (Nagar lJntali).
Mr. Manoj Chandra.lha, District & Additional Sessions Judge, Giridih.
Mr. Amit Kumar, Addl. Principal Judge, Addl. Family Court, Ciridih.
Mr. Kumar Pawan, l)istrict & Additional Sessions Judge. Codda.

Ms. Richa Srivastava, District & Additional Sessions Judgc. Codda.

Mr. Prem Shankaq District & Additional Sessions Judge, Gumla.

Mr. Bhupesh Kumar, District & Additional Sessions Judge, Gumla.

Ms. Kashika M. Prasad. District & Additional Sessions Judge-cum-Spl. Judge, Ofl'cnces under
SC & S'l'Act. l'lazaribagh.

Ms. Asha Devi Bhatt, District & Additional Sessions Judge. llazaribagh.
Mr. Srish Dutta '['ripathi, District & Additional Scssions .ludgc, .lanrshedpur.

Mr. Yogesh Kumar, Additional Principal Judge. Additional Family Court, Jamshedpur.

Mr. Kankan Paltadar, District & Additional Sessions Judge, Jamshedpur.

Ms. Kumari Vaishali Srivastava, District & Additional Sessions.ludge, .lamshedpur.

Ms. Maniu Kumari, District & Additional Sessions Judge, Jamshedpur.

Ms. Namita Chandra, District & Additional Sessions Judge, Jarnshedpur.

Mr. Ajai Kumar Srivastava, District & Additional Sessions Judgc, .larntara.

Mr. Rakesh Kumar Mishra, District & Additional Sessions Judge, Khunti.
Ms. Prachi Mishra, l)istrict & Additional Sessions.ludge, Khunti.
Mr. Rakesh Chandra, District & Additional Sessior.rs Judge, Kodcrrna.

Mr. Sanjay Kurnar Dubey, Special Judge, POCSO Act, l-atehar.

Ms. Neer.ia Ashli, I)istlict & Additional Scssions.ludge, Lohardaga.
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Mr. Anand Prakash, Additional Judicial Commissioner, Ranchr.

Mr. Manish, Additional Judicial Commissioner-cum-llO., MVACI-, Ranchi.

Mr. Yogesh Kurnar Singh, Additional Judicial Commissioner-cum-Special Judge' Anti

Corruption Bureau, Ranchi.

Mr. Prabhat Kumar Sharma. Additional iudicial commissioner-cum-Spl. Judge, cBl (other than

AHD), Ranchi.

Mr. Sachindra tlirua, Additional Judicial Commissioner-cum-Spl. Judgc, Clll (Other than AHD).

Ilanchi.

Mr. Rajesh Kumar Singh, Additional Principal Judge. Additional Farnily Court, Ranchi.

Mr. Sunil Dutta Dwivedi, Additional Judicial Commissioner' Ranchi.

Mr. Pawan Kumar, Additional Judicial Commissioner. Ranchi.

Mr. Shekhar Kumar, District & Additional Sessions.ludge ' Sahcbgani.

Mr. Birendm Kumar Srivastava, Special Judge, POCSO Act, Sahebgani.

Mr. Sanjeev Kurnar Singh, Additional Principal Judge, Additional Family Court, Sahebganj

(Rajmahal).

Mr. Chaudhary Ahsan Moiz. District & Additional Sessions Judge, Seraikella Kharsawan.
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Sub.:- Nornination ol Judicial Olllcers fbl attending two days Refrcshcr Training on Scssions Trial for

District Judge (R-6) scheduled to be held on 7tr'- 8(r' Scptemher, 2024 at Judicial Academy,

Jharkhand, Ilanch i.

Sir/Madam.

With reference to the sub.icct notcd abovc, lanr directed to inlirrnr that the Court has bcen plcascd to

nominate you to attend the afbresaid training programme scheduled to be held on 7tl'- 8th September,2024 at

Judicial Academy Jharkhand, Ranchi.

The arrangements for the stay of the nominated outstation Judicial officers will be in the Hostcls ol'

Judicial Academy Jharkhand lrom the evening of preccding day ofthe training till the evening ol'concluding

day of the training programrne. All the nomirrated olTicers have to report at Judicial Academy Jharkhand lor

attending the training progralnmc at 9:30 A.M. fbr registration in proper dress.You are, therefore, dirccted to

attend the aforcsaid training programme on the dates as mentioned abovc.

Accordingly. you are accorded necessary perrission to attend the albresaid training programme.

No individual request secking permission to attend the programme is required and furthor, no

prayer for exemption will be entcrtained in ordinary circumstances.

Yours sincerely,
Sd/-Nikesh Kumar Sinha

Registrar (Ad ministration) l/c

Mcmo No. 4xlr l)Ptt. Datcd, Il.anch i, the ) oq LIJ

Copy lorwarded to the [)irecto( Judicial Academy Jharkhand, Ilanchi for information and necdful with

reference to his lctter bearing Mcmo No. 898/JAJ dated 27.08.2024 / all thc Principal l)istrict & Sessions Judgc

ol' thc State of Jharkhand inclu9 the .ludicial Cornmissioner, Ranchi/ the Membcr Secretary, .ll lAl,SA tirr

infonnation and needful/ the C.P.C., e-Courts Pro.icct, High Court of .lharkhand, Ranchi for infirrmation and

2'01'
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llcgistra r (Ad Ill istration ) I/c

getting the letter uploaded on the Court's website.


